
LOK SABRA DEBATES 

LOK SABHA 

Fridal/, September 24, 1965/AIVina 2, 
1887 (Sakal 

The Lok Sabha met at Ten of the 
Clock. 

[MR. SPEAX ... in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Shortage of Cemeat 

+ 

r:: ::llaj: Dr. P. 8r1nlvaoan: 
SIIrl Paramaslvan: 
I Shrl Jashvant Mehta: 

081'. ~ Dr. Mahadeva Prasad: 

I Shri Kajrolk.r: Shrl Mohammed K.o,a: 
Sbrl MalIbu LIm.,e: 

l Shrl Ram Sew.k Yadav: Sbrl Ba.appe: 

Will tho Mini.ter of Industry IUld 
Suppl, be pleased 10 state: 

(a) whether it is a faet that there 
I. an acute shortage of cement In the 
country; 

(b) if so, the reasoll,s therefor; snd 

(c) the steps taken or proposed to 
be taken to improve the situatlon1 

The Deput, MlllUter Ia the Mia .... 
try of Industry aDd Suppl, (Shri 
Blbn4heudr. M ..... ): (al to (cl. A 
stal""",nt is laid on the Table of the 
House. [Placed in LibTO'1I. See No. 
LT-4980/65]. 
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'liT ~ ifl'iT, 'lit ~ ~ t, 
SIlrI Buappa: Are Govemment 
aware of the avail8bility of the r_ 
materials in the Vasaduri. area of 
Chi\Tolldrug district of MYlore State? 
Is it a fact that the Chief Minister of 
Mysore bas made a reference to this? 
if 80. what action has been taken by 
Government? 

Mr. Speaker: Each State eaDllOt be 
taken up no .. . 

Sbrl Baap ... : More production of 
cement i. allo covered in the queation. 

Mr. Speaker: We might put • ren-
cral question. 

Sbri Basappa: Please let him lUlSWer 
tbe question. 

Sbrl T. N. SIDch: Whenever the 
Chief MinL"Iter of Mysore as also of 
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other States have written. I have tried 
to accommodate them to the best of 
our ability. In sll'Cb cales. -we do 
what is possible. but there are other 
considerations also. 

Sbrlmatl lyoPaa CbaIIda: Do Gov-
ermnent propose to stop the supply of 
raw material. to Pakistan to run their 
factory in Sylhet. and do they Intend 
to open a cement factory in the Khui 
and Jaintia Hills In Aaaam1 

Sbrl T. N. S\qtl:"At present. there 
arc no supplies being made to Paki-
stan. Aa regards the tuture. it is yet 
to be seen. 

Sbrl Ka,jrolkar: Do Government in-
tend to 'make cement availlible to the 
Maharashtra Government In response 
to their urgent need for it for imple-
mentation of big Industrial ."hem ... 
and housing projects? 

Mr. Speaker: That must be taken 
note of as he seldom puts a question. 

Dr. p. SrlDl"a .. ll: "" we know. 
there I. aoute abortage Of ceme"t all 
over. but even the little quantity of 
cement availa·blp in the .black market 
is found adulterated. What .tep. do 
Government propose to take to re-
medy that state of alrai .. ? 

Sbrl T. N. SlIIgb: There i. nothing 
unu.,ual if black-marketeers and adul-
terator. join together: 

Sbrl IlldraJlt Oapta: The .tatement 
commence. with the sentence that 
'there is an overall shortage of cement 
in the country'. In view of this. what 
are the reasons which have Impelled 
Government to decide on decontrol of 
cement. and how do they' propose 
artpr decontrol to prevent the 111'1_ 
from going up without any kind of 
restriction? 

Sbrl T. N. SlQ'b: As the hOD. Mem-
ber is ........ re. due to the emergency. 
that decision has been postponed for 
the timp being. The decision to de-
control was tnken by the Prime Min-
ister and the Government lIS it was 
felt that with the re,wated aystem of 
suppJy of essential thin,. thaT we are 

thinking of. it would be possible to 
do away with some nf the evils tlaat 
are llIere and" at the .. me time. en-
sure better aupply. 
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Mr. Speaker: 1. the distribution 
policy to be revised or not? 

Sbrl '1'. N. SIDItI: The wbole policy 
was under consideration. and we were 
going to take certain stePs ... 
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80me hoa Member. r e~ 

Mr. 8pea1ter: The demand is aD 

great and the supply is SO litUe that I 
cannot satisfy aU the members.-

8hr:1 ...... : Are we to understand 
that the emergency is over, the Gov-
emment a.re not going to give any 
thought to it at all, and there is a pro-
ces.. of attrition by which the Prime 
Minister's wishes and Prime Minisfer'. 
decisions, a .... ived at after having con-
sulted the concerned Ministry, are 
being destroyed piecemeal by all 10rts 
of excuses by the MInister concerned? 

Bhri T, N. 81ap: The insinuation 
that the Prime Minister'. decision is 
in any way being circulI\vented is 
quite wrong. We are going to bonour 
whatever the Prime Minister has de-
cided. The deCIsions ·were taken after 
full consld6ration by the Government. 
Let it however be admitted that 
the emergency Is not over yet. 

Shr:I KBnra: It has come for your 
benedlt. 
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The MlDitlter Of CoIIuaenle (1iIIrI 
MaIlubJlal 8bah): <., and (b). There 
is a proposal under conaideraUon. of 
the Government to organize a Perma-
nent Exhibition in New Delhi for the 
display of Indian manufactured pro-
ducts and with a view to ~t a 

picture of developing and changing 
India with particular reference to our 
development plans and export poten-
tial. It is also proposed to set up 
Showrooms fOr the display of India's 
e¥portalble products particularly more 
manufactured products .. t the prin-
cipal commercial and industrial cen-
tres of India such as Bombay, Calcutta, 
Madras, Delhi and Bangalore and 
some progress has already been 
achieved in this regard. 
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